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(c) and (d). It is not a fact thai work 
at the Indian Pituitary Agency or re earch 
work in general i uffering due to insuffi-
cient supply of pituitary gland . 

Computer for I.I.T. 

*574. SHRI ARAYA 
Will the Mini ter of ED 
pl ed to tate: 

aragpur 

CHOUBEY: 
TIO be 

(a) 'het'ner 0 ernment aT aware 
that tbe I.I.T., baragpur i a king for a 

ern computer for many years; 

b) whether other LI.T . in India arc 
equipped with m dern computer . 

(e) whether the work of the I.I.T .. 
Kbaragpur is being hampered for thi . and 

(d) what do vernment intend to d 
in the matter and when? 

THE D PUTY MIlT R IN TH 
MI 1 TRE • 0 EOU A no A 0 
CULTURE AND OCIAL WELFARE 
(SHRI P. . TH GO): (a) The nT, 
Kharagpur ha recently a ked for a new 
large computer y tern. 

(b) All IITs are equipped wi.th modern 
computers. 

(c) The existing computer y tern o( 
ITT Kharagpur are reported to be inade-
quate. The In titute i therefore getting 
orne of its work done at other Computer 

Centres. 

(d) Action has already been initiated to 
procure a new large computer ystem for 
the IlT Kharagpur. 

Tubectomy facility paden ,delivering 
ou "de bo ital 

*575. SHRI RAM VILA 
Will the Mini ter of HEA TH 
F n Y ELFAR be plea d to 'tate: 

(a) whether it i a fact that overn-
ment have i ued in tructions that tb pa-
tie 5 who delivered llt ide the ho pita] 

hould not be all wed by the t te Govern-
ment authoriti for Tube t my op ratipn 
and elected for ex-gratia eligibility; and 

H MINTS ER 0 E TH A 0 
FAMILY WELFARE (SHRI B. HA-

AR A D): () and (b). In the in-
ter t of preventing morbidity nd morta-
lity that may ari fr m Tetanu and oilier 
infection th overnment h ve ad i cd 
that a woman who ha deli ered a by 
in her hou e may not be provid d tub c-
t my ervice within i we k of delivery. 
if he h not been immunised again t 
Tetanu or in whom the po 'bility of po t-
partum infetci n can n t ruled out 
with c rtainty. 

Howrnh- mta "0 

*576. HRI HA A MOL AH: ill 
the Mini ter of RAl W Y be pi a d to 

tate: 

(a) whether 
adequate fund 
broad-gauge line; 

overnrnent h ve II ated 
for the Howr h- mta 

(b) whether Government would n ur 
that all material for con truction woul 
be uPl'lied in time; 

(c) whether Government would comp-
lete the work in time; 

(d) whether th work i bein delayed; 
and 

(e) whether Governm nt would give due 
attention to the difficultie f ced by the 
people? 

TIlE DEPUTY MI I I 
MINI TRY OF RAILWAY 
PARTMENT 0 PARLIAMB 

AIR (SHRI MALLIKARJU : a) to 
e). A sum of R . 1'.5 crore ha been ai-




